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IN THE CENTRAL ADMINISTRATIVE: TRIBUNAL _ ,
CALCUTTA BENCH - ' 4

Present : Hon'ble Mr. D. Purkayastha, Judicial Member.

0.A. 80 of 97 Dr. D. Halder & Ors.
O.A. 454 of o7 Chinmay Bhattachallya & Ors.’
O.A. 465 of 97  Dr. Subhashis Sengupta & Ors.
O.A. 466 of 97  Dr. Amarjyoti Chaudhury .
0.A. 457 of 97 Gautam Mukhopadhyay
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_ Geologié:ai Survey of India

For the applicants : Mr. S.K. Mitra, counsel & Mr. J.K. Biswas, counsel.

For the respondents:- Mr. M.S. Banerjee, counsel.

Heard on 22.4.98 ) Order on 22.4,98

O R D E R

D. Purkayastha, JM

{ have heard the Id. counsel for the applicant. He prays for interim
order Sha_!l continue. Therefore, the interim order shall continue till

the next date of hearing. The matter is adjourned to 21.7.98.

" { D. Purkayastha )

Judicial M‘ember_
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